FORM A

PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process for
Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF N K R ENGINEERS PRIVATE LIMITED

(b) Details of authorized representatives
are available at:

RELEVANT PARTICULARS
1. Name of corporate debtor N K R Engineers Private Limited
2. Date of incorporation of corporate debtor 20/12/2004
3. Authority under which corporate debtor is | Registrar of Companies, Ahmedabad
incorporated / registered
4, Corporate Identity No- of Corporate Debtor U29293GJ2004PTC045176
5. Address of the registered office and principal office | Reg. Office: Shop No 110 First Floor, Devashray
(if any) of corporate debtor Arcade And Industrial Estate, Hathijan,
Ahmedabad, Daskroi, Gujarat, India, 382445
6. Insolvency commencement date in respect of | 16/10/2026 (The copy of the order was received
corporate debtor on 19/10/2026)
7. Estimated date of closure of insolvency resolution | 14/04/2027 (180 days from the Insolvency
process Commencement date i.e. 16/10/2026)
8. Name and registration number of the insolvency | Mr. Sunit Jagdishchandra Shah
professional acting as interim resolution | Registration No:
professional IBBI/IPA-001/1P-P00471/2017-2018/10814
9. Address and e-mail of the interim resolution | Address: 801-802, Eight Floor, Abhijeet -1, Opp
professional, as registered with the Board Bhuj Mercantile Bank, Mithakhali Six Roads,
Navrangpura, Ahmedabad, Gujarat, 380006
Email: sunit78@gmail.com
10. | Address and e-mail to be used for correspondence | Address: 801-802, Eight Floor, Abhijeet -1, Opp
with the interim resolution professional Bhuj Mercantile Bank, Mithakhali Six Roads,
Navrangpura, Ahmedabad, Gujarat, 380006
Email: cirp.nkrengineers@gmail.com
11. | Lastdate for submission of claims 02/11/2026 (14t day from the date of obtaining
orderi.e. 19/10/2026)
12. | Classes of creditors, if any, under clause (b) of sub- | Not Applicable
section (6A) of section 21, ascertained by the interim
resolution professional
13. | Names of Insolvency Professionals identified to act | Not Applicable
as Authorized Representative of creditors in a class
(Three names for each class)
14. (a) Relevant Forms and (a)https://ibbi.gov.in/en/home/downloads

(b) NA

Notice is hereby given that the National Company Law Tribunal has ordered the commencement of a corporate
insolvency resolution process of the N K R Engineers Private Limited on 16t October, 2026. The copy of the
order was received on 19th October, 2026.

The creditors of N K R Engineers Private Limited are hereby called upon to submit their claims with proof on
or before 02/11/2026 to the interim resolution professional at the address mentioned against entry No.10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors may
submit the claims with proof in person, by post or by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its choice of authorized
representative from among the three insolvency professionals listed against entry No.13 to act as authorized
representative of the class [specify class] in Form CA.

Submission of false or misleading proofs of claim shall attract penalties.

Reg. No. IBBI/IPA-001/IP-P00471/2017-18/10814

Date: 20/10/2026
Place: Ahmedabad

AFA No. AA1/10814/02/300627,/108984
AFA Validity Date: 30/06,/2027
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m BENGALURU CO-OP. MILK UNION LTD., [BENGALURU DAIRY]
Dr. M.H. Marigowda Road, Bengaluru-560029

E-mail Address : bamulpurchase@gmail.com
Website: www.bamulnandini.coop Phone:080-26096214 & 282

Tender Ref No: BAMUL/PUR/09/1867/T-373/2026-27 Date: 17.10.2026
TECHNICAL CUM COMMERCIAL TENDER THROUGH
KARNATAKA PUBLIC PROCUREMENT PORTAL
Bengaluru Co-op Milk Union Ltd., (BAMUL) Bengaluru, invites e-tender through e-Procurement Portal from

the interested and eligible Manufacturers/Contractor/Dealer /Distributors for Supply of the following item.
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Date & time for opening Technical Tender 03.11.2026 at 02.35 PM

Date & time for opening Commercial Tender 04.11.2026 at 03.00 PM

oW —

Place of opening of Technical and Commercial Tender BAMUL (Bengaluru Dairy) Board Room

The Tenderers shall submit separate tender for the above, Tenderers are advised to note the qualification
criteria specified in Section VI to qualify for award of the contract.

The Earnest money deposit (E.M.D.) valid for 45 days beyond the validity of the tender i.e. total for 135
days, Tender processing Fee, modes of e-payment, tender document details and other details are
mentioned in https://kppp.karnataka.gov.in and also contact Help line No: 8046010000 /8068948777

Sd/- Managing Director

Tender Inviting Authority, Bamul
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SAL STEEL LIMITED

“ " Regd. Office:604, Zion Z1, Near Avalon Hotel, Sindhubhawan Road, Bodakdev, Ahmedabad-380059
mr Corporate office: 4th Floor, B-Wing, Milestone Experion Center, Sector-15 Part-2, Gurgaon-122001
Tel: +91-9925103299, CIN: L29199GJ2003PLC043148
Website: www.salsteel.co.in Email ID: cs @salsteel.co.in

NOTICE OF POSTAL BALLOT

NOTICE is hereby given to the Members of SAL STEEL LIMITED (the “Company”), pursuant to
section 108 and 110 of the Companies Act, 2013 (the “Act”) read with rule 20 and 22 of the
Companies (Management and Administration) Rules, 2014, and other related Rules, Regulation
44 of the Securities and Exchange Board of India (Listing Obligations and Disclosure
Requirements) Regulations, 2015, Secretarial Standard on General Meetings (SS-2) issued by
The Institute of Company Secretaries of India, each as amended ("Management Rules") read with
the General Circular Nos. 14/2020 dated 8th April, 2020, 17/2020 dated 13th April, 2020 and the
latest one being General Circular No. . 03/2025 dated September 22, 2025 issued by the Ministry
of Corporate Affairs ("MCA Circulars") and SEBI (Listing Obligations and Disclosure
Requirements) Regulations, 2015, that the following agenda items are proposed for consideration
by the Members of the Company for approval by means of Postal Ballot by voting through electronic
means ("remote e-voting"):

—

Sr. | Agenda ltems
No.
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Aksharchem (India) Limited

Regd. Office : “Akshar House”, Chhatral-Kadi Road, Indrad — 382 715, Mahesana, Gujarat, India.
Tel : +91 2764 233007-10 Website: www.aksharchemindia.com, E-mail: cs@aksharchemindia.com,
CIN: L24110GJ1989PLC012441
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SML MAHINDRA LIMITED

(FORMERLY SML ISUZU LIMITED)
Regd. Office : Village Asron, Distt. Shahid Bhagat Singh Nagar (Nawanshahr)-144 533, Punjab | CIN : L50101PB1983PLC005516,
Website: https://smimahindra.com/IN, Email id : investors@smImahindra.com/IN, T : 91 1881 270155, F: 91 1881 270223

EXTRACT OF UNAUDITED FINANCIAL RESULTS FOR
-~ THE QUARTER AND HALF YEAR ENDED 30™ SEPTEMBER 2026

Rs. Crores, except per equity share data

. Quarter ended Half year ended | Year ended

Particulars 30.09.2026 | 30.06.2026 | 30.09.2025 | 30.09.2026 | 30.09.2025 | 31.03.2026
Unaudited Audited

Total income 671.39 958.73 557.23 | 1,630.12 | 1,405.18 | 2,846.24

Net profit/ {loss) for the period 15.85 85.28 2828 | 10113 | 117.83 | 21395

(before tax and exceptional items) ' : ’ : ’ )

Net profit/ (loss) for the period 1585 | 8528 | 2828 | 10143 | 117.83 | 21395

before tax (after exceptional items) ' ’ ' ’ ' ’

Net proft/ (loss) for the period 170 | 362 | 2105 7532 | 8801 | 15975

after tax (after exceptional items) ) ’ ' ) ’ ’

Total comprehensive income for

the period [comprising Profit / (loss)

for the period (after tax) and Other 11.34 63.24 20.65 74.58 87.21 162.73

Comprehensive Income (after tax)]

Equity Share Capital 14.48 14.48 14.48 14.48 14.48 14.48

Other equity

(excluding revaluation reserves) 504.86

Earnings Per Share (of Rs.10/- each) (for

continuing and discontinued operations) -

1. Basic (Rs.) : 8.09 43.96 14.55 52.05 60.82 110.39

2. Diluted (Rs.) : 8.09 43.96 14.55 52.05 60.82 110.39

Note: The above is an extract of the detailed format of Quarterly/Half Yearly financial results filed with the Stock
Exchanges under Regulation 33 of the SEBI (Listing and Other Disclosure Requirements) Regulations, 2015. The full
format of the Quarterly/Half Yearly financial results are available on the websites of Stock Exchange(s)
(www.bseindia.com, www.nseindia.com) and on Company's website
(https://smimahindra.com/IN/investors/financials/quarterly). The same can also be accessed by scanning the QR
Code provided below.

. For and on behalf of
the Board of Directors of
SML Mahindra Limited

(Vinod Kumar Sahay)
Executive Chairman
DIN: 07884268

Place: Bengaluru
Date : 19 October 2026

1. To Considerand Approve the Ratification and Post-Facto Approval of Material Related Party
Transaction (Unsecured Loan) with Lawrence Merchants Private Limited

2. To Consider and Approve the Ratification and Post-Facto Approval of Material Related Party
Transaction with M/s Sree Metaliks Limited

3. To Considerand Approve the Prior Approval of Material Related Party Transactions with M/s
Sree Metaliks Limited for 1(One) Year with effect from November 20, 2026 to November 19
2027.

4. To Considerand Approve the Prior Approval of Material Related Party Transactions with M/s
Lawrence Merchants Private Limited for 1(One) Year with effect from November 20, 2026 to
November 19, 2027.

5. To Considerand Approve the Prior Approval of Material Related Party Transactions with M/s
Elite Metaliks Private Limited for 1(One) Year with effect from November 20, 2026 to
November 19, 2027.

In accordance with the circulars issued by MCA and SEBI, Notice of the Postal Ballot have already
been sent by electronic mode on 19th October, 2026 to those Members of the Company whose
names appeared in the Register of Members/List of Beneficial Owners as maintained by the
Registrar & Share Transfer Agent / Depositories, respectively, as at close of business hours on
Friday, 09th October, 2026 (the 'Cut-off date') and whose e-mail addresses are registered with the
Registrar & Share Transfer Agent of the Company/Depository Participants. The said Notice of
Postal Ballotis also available onthe Company's website at www.salsteel.co.in, website of the Stock
Exchanges i.e. BSE Limited and National Stock Exchange of India Limited at www.bseindia.com
and www.nseindia.com respectively and will also available on the website of NSDL at
www.evoting.nsdl.com.

Further pursuant to aforementioned MCA and SEBI circulars, the requirement of sending physical
copies ofthe notice, postal ballot and pre-paid business reply envelopes have been dispensed with.
Inaccordance with the Circulars and pursuant to Section 108 of the Companies Act, 2013 read with
Rule 20 of Companies (Management and Administration) Rules, 2014 and Regulation 44 of
Securities and Exchange Board of India (Listing Obligations and Disclosure Requirements),
Regulations 2015, members are provided with the facility to cast their vote electronically through
remote e-voting on all resolutions set forth in the notice of Postal Ballot. In this regard, the Company
has appointed National Securities Depository Limited ("NSDL") to provide the above mentioned
facilities.

The communication of the assent or dissent of the members would take place only through the
remote e-voting system. Members will have an opportunity to cast their vote remotely on the
business as set forth in the Notice of Postal Ballot through electronic voting system. The detailed
procedure of remote e-voting, formembers holding shares in dematerialized mode, physical mode
and for shareholders who have not registered their email addresses is provided in the Notice to the
members.

All the Members are informed that:

a. The voting rights shall be in proportion to the shares held by members as on Friday, 09th
October, 2026 (being cut-off date) and shareholders holding shares either in physical form
or dematerialized form as on the cut-off date may cast their vote by remote e-voting. Any
person who becomes a member of the Company after dispatch of the Notice of meeting and
holds shares as on the cut-off date, are requested to follow the instruction mentioned under
heading "THE INSTRUCTIONS FOR MEMBERS FOR VOTING ELECTRONICALLY"
mentioned in notice of Postal Ballot, for obtaining the user ID and password which is also
available at the help section of https://www.evoting.nsdl.com. However, if such person is
already registered with NSDL for e-voting, then the existing user ID and password can be
used for casting their vote.

b. The remote e-Voting period commences on Tuesday, 20th October, 2026 (09:00 A.M.)
and ends on Wednesday, 18th November, 2026 (05:00 P.M.) and during this period,
shareholders holding shares either in physical form or dematerialize form as on the cut-off
date may cast their vote by remote e-voting. The remote e-voting module shall be disabled
by NSDL for voting thereafter. Once the vote on a resolution is cast by member, the member
shall not be allowed to change it subsequently.

c. In case of any queries, you may refer the Frequently Asked Questions (FAQs) for Members
and remote e-voting user manual for Members available at the help section of
https://www.evoting.nsdl.com.

d. In case of any queries, you may refer the Frequently Asked Questions (FAQs) for
Shareholders and e-voting user manual for Shareholders available at the download section
of www.evoting.nsdl.com or call on toll free no.: 022-4886 7000 or send a request at
evoting@nsdl.co.in.

Date: 19.10.2026

Place: Ahmedabad, Gujarat

By the order of the Board of Director

For & on behalf of SAL Steel Limited
sd/-

CS Devilal J Shah

Company Secretary and Compliance Officer
ICSI Mem. No. A58287
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